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NATIONAL COMPANY LAW TRIBUNAL
CHENNAI BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 05/01/2017 AT 10.30 AM

PRESENT: SHRI K. ANANTHA PADMANABHA SWAMY, MEMBER-JUDICIAL
SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER : TCP/86/2016
NAME OF THE PETITIONER(S) : A. Parthasarathy
NAME OF THE RESPONDENT(S) : MPL Forging Private Limited & 6 othes
UNDER SECTION : 397/398, 402, 403 and 406 read with Schedule 11 of the Act.
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE
REPRESENTATION BY WHOM
Mo %\JerNv <K M- viwwi £°“( P@»CVRWW
Jou
(‘/w \,\Lct A
S DAL AVLNAATL ANk Leop &2 O b—c=-
peYy =T
K-Kzs km»v\\—sﬁwa ‘<t H
ORDER

11\{/138 (I;L/Ig/idya, cou.nsel for petitioner present. Shri J Balakumar, counsel forR1 to

P 7 and Shri K Kesavamoorthy, Director of the company, representing R 1

e ar: pges;nt. Ccl)lunsel for RS & R6 called but absent. No representation
extended on the request of the counsel for petiti ten
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submissions. Put up on 25.01.2017 at 10.30 A.M. pestioner fo e writen
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